
Name of the corporate debtor: Axiom Estates Advisory Services pvt. Ltd. ; Date of commencement of liquidation: 28/01/2021.; List of stakeholders as on: 28/03/2021
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1 The press trust of India 26/02/2021 27806008 14882168 Operation 

Creditor -Supplier

0 No No 0 0 0 12923840
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50189439 14882168 0 0 0 0 0 0 0 35307271 0

Remarks, if

any

SI.

No.

Name

of creditor

Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regulations, 

Annexure —6

Operational creditors (other than Workmen and Employees and Government Dues)


